CEMIRAL ADMINISTRATIVE VR I BUNAL .
PRINCLIFAL BENCH, NEW DELHL

Of NO. 1076/ 2003
fhis the 13t day of May, 2003
CHON BLE SH. KULDLP SINGH, MEMBER (J)

Oinesh Kumar Singh
S{o uh. Prem Singh,
R/o F.64-C/17,

H.No. 286, Sector 40,
Hoida, U.P,

(By advocater Sh. U.Srivastava)
Vepras
Union of India thircugh

1. The Secreatary, :
Minietiry of Communtboetion,
Depar timent of Telecom,
Sanchar Bhawan,

Q( New Delhi.

NG
.

The Chief General Managei .
Telecom (West), Dehradoon.

3. The Sub-0Oivisional Officer Phomss-1l.,
R.L.U.Exchange, :
O-a46, Sector-39,
Noida, U.P.

4, Assti. General Manager {A&F).
't 0/0 General Manzger Telecom,
Distt., G.E.Nagar, Sector-i9,
Telephone Exchange.
Nolda.
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Counsel for applicant seeks permission to withdraw

OA . OA is dismissed as withdrawn.
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